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feoqur © g AfIg=ET IR F 9O, e, 9, @9 3, 3u-ue (i) § #rem 97(3), anra
10 STHaT, 2017 ZTRT AT g off i are § Aeafortaa g Seme BT Tm:-

1. 1.3, 3695 (31), ATE 20 qwY, 2017;

2. .. 3827 (31), A< 31 TS, 2018;

3. F.3M. 696 (31), AT 31 FHa<T, 2019;

4. FT.AT. 1137 (), ATEE 21 wa<T, 2019 3%

5. wree /. 12013/01/2019-g0, qTE@ 10 FTa<T, 2021

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 15th February, 2022

F. No. QA-12013/7/2021-QA-FSSAL—In exercise of the powers conferred by sub-section (2) of
section 43 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and Standards
Authority of India hereby makes the following amendment in the notification number S.O. 97(E) published
in the Gazette of India, Extraordinary, Part-ll, Section 3, Sub-section (ii) dated the 10" January, 2017,
namely: -

1. In TABLE- 1, against serial number 2, in column (2), after (ii), the following entries shall be inserted,
namely, -

Name of the Referral Food Laboratory

(2)

(iii) Director,
National Food Laboratory, JNPT,
Sector 3, INPT Township Sheva, Taluka Uran, Navi Mumbai, Maharashtra — 400707.
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2. In TABLE- 1, against serial number 3, in column (2), after (ii), the following entries shall be inserted,
namely, -

Name of the Referral Food Laboratory

(2)

(iii) Director,
National Food Laboratory, JNPT,
Sector 3, INPT Township Sheva, Taluka Uran, Navi Mumbai, Maharashtra — 400707.

ARUN SINGHAL, Chief Executive Officer
[ADVT .-111/4/Exty./644/2021-22]

Note : The principal notification was published in the Gazette of India, Extraordinary, Part I, Section 3,
sub-section (ii), vide S.0. number 97 (E), dated the 10™ January, 2017 and subsequently amended
vide: -

1. S.0. number 3695(E), dated the 20™ November, 2017;

2. S.0. number 3827(E), dated the 31% July, 2018;

3 S.0. number 696(E), dated the 31* January, 2019;

4. S.0.number 1137(E), dated the 21* February, 2019 and
5. F.No. 12013/01/2019-QA, dated the 10™ February 2021.
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